(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

FORM A

PUBLIC ANNOUNCEMENT

Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S ZYNGO EV MOBILITY PRIVATE LIMITED

Relevant Particulars
1. Name of corporate debtor M/S ZYNGO EV MOBILITY PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 19.09.2019
3. | Authority under which corporate debtor is incorporated | ROC Delhi
/ registered
4. | Corporate Identity No. / Limited Liability Identification | U63030HR2019PTC082674
No. of corporate debtor
5. | Address of the registered office and principal office (if | 357 D, Sector-37, Udyog Vihar-VI, Gurugram,
any) of corporate debtor Haryana- 122001
6. Insolvency commencement date in respect of corporate | 01.07.2025
debtor
7. Estimated date of closure of insolvency resolution | 28.12.2025
process
8. | Name and registration number of the insolvency | Alka Girdhar
professional acting as interim resolution professional I1BBI Regn. No.: IBBI/IPA-001/1P-P-
02920/2024-2025/14506
9. | Address and e-mail of the interim resolution | 414/24 Jagdish Colony, Rohtak, Haryana-
professional, as registered with the Board 124001
alkagirdhar24@gmail.com
10. | Address and e-mail to be used for correspondence with | Address: Osrik Resolution Private Limited,
the interim resolution professional 109, Surya Kiran Building, 19, KG Marg,
Connaught Place, New Delhi- 110001
ip.zyngoev@gmail.com
11. | Last date for submission of claims 15.07.2025
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)
14, (a) Relevant Forms and (a) Relevant Forms are available at:
(b) Details of authorized representatives https://ibbi.gov.in/downloadform.html
are available at: (b) Not applicable.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a Corporate

Insolvency Resolution Process of the M/s Zyngo EV Mobility Private Limited on 01.07.2025

The creditors of M/s Zyngo EV Mobility Private Limited, are hereby called upon to submit their claims with proof on or

before 15.07.2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the

claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised

representative of the class [specify class] in Form CA. -Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Alka Girdhar-
Interim Resolution Professional,
ZYNGO EV MOBILITY PRIVATE LIMITED
IP Registration Number: IBBI/IPA-001/IP-P-02920/2024-2025/14506
Date: 03.07.2025 (Authorization for Assignment valid till: 30/06/2026)

Place: New Delhi


mailto:alkagirdhar24@gmail.com
mailto:ip.zyngoev@gmail.com
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DEUTSCHE BANK AG

PUBLIC NOTICE

It i5 for the Infarmation of the General Public
that the Auclion Sale Modice published in this
newspaper datet 29.05.2025 for the
Account of Dasharath Singh Tanwar is
hereby withdrawn and the Aucton date 1e.
0B.O7. 2025 a5 schedulad stands cancelled
for the Propery being Flat Mo-2204 (SF3)
Seclor-C Pockel-2 Vasant Kunj South Wesl
Defhi, New Delli = 112070 having Built-Up
areaof 1870 Sq. FL (Approx).

Matansh Kr. Pal,
BAuthorized Officer - Deulsche Bank AG,

Place: Mew Deihi  Dated: 03.07:2026

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN TO THE PUBLIC
AT LARGE on behalf of Swikrutee Finance
Private Limited having its Registered Office at
Office No. ll, Mezzanine Floor, 289, EMCA
House, Shahid Bhagat Singh Road, Fort Mum-
bai with respect to the premises, mentioned in
detail in the schedule herein below, the original
title documents of which were deposited for cre-
ation of charge by way of mortgage. Due to shift-
ing of the documents for legal verification
purposes, the title documents have been lost.
Any person who finds the said Deed/s OR title
Documents as per the details as referred below
in the Schedule should intimate to the
undersigned & if any person(s) having any claim,
or right in respect of the said premises by way
of inheritance, share, sale, gift, exchange,
mortgage, charge, lease, tenancy, easement,
lien, attachment, levies, license, trust, possession
or encumbrances howsoever or otherwise in any
manner whatsoever is hereby called upon to in-
timate to the undersigned within 07 days from
the date of publication of this notice of his/her
such claim of any with all supporting documents
failing which the claim of such person(s) will
deemed to have been waived and/or aban-
doned,
SCHEDULE REFERRED TO HEREINABOVE:
Premises: 3000 Sq. Ft. of Area situated at Ground
Floor (A-Wing) of the Building named as MVL-|
Park, constructed on land admeasuring 8 Kanal 7
Marla Comprised In Khewat/Khata No.66/68, Mus-
tatul No.11 Killa No. 3/1/1(1-19) And Khewat/
Khata No0.234/279, Mustatil No.11 Killa No.13/1(3-
4), 8/1/1/1(1-14) And Khewat Khata No. 232/277,
Mustatil No. 11. Killa No. 8/1/2(1-10) Situated In
The Revenue Estate Of Village Silokhera, Tehsil
And District Gurgaon Now Being Sector-15(1l)
Chandan Nagar, Gurugram
Details of Title Documents:
a. Sale Deed dated 04.03.2005 registered as
document no. 24161 in favour of M/s. MVL
Credit Holdings and Leasing Pvt Ltd.
Dated this 01st day of July 2025
Sd/- Authorised Officer
Swikrutee Finance Private Limited

PUBLIC NOTICE

Notice hereby given to the General Public that the branch of “Fedbank Financial
Services Limited” located at Commercial Shop Part of Bungalow No. 945, First
Floor, Part of Arazi No. 29/2 & 30/3 Situated at Mohalla Civil Line, Jhansi Teh. &
Distt. Jhansi ,Jhansi , UP -284001 is shifting to the new premises situated at Office
Space No 616, Sixth Floor, Cyber Height , Vibhuti Khand , Gomti Nagar, Lucknow,
UP-226010 for better services and operation. Further it is informed that the said
branch office will be operating from current address till 2" Oct 25 and with effect
from 3" Oct 25 will operate from new premises situated at Office Space No 616,
Sixth Floor, Cyber Height , Vibhuti Khand , Gomti Nagar, Lucknow, UP-226010

For and behalf of
Place : Jhansi S/d

Date :- 3" July 25 Fedbank Financial Services Limited

SAVE HOUSING FINANCE LIMITED

[Formerly known as Mew Habitatl Housing Finance & Devela
5 Mall, Plot Mo.06b,

it lce: Limit Hl:l:.'u"t'-1. th Floor, Vel
Dwarka, New Delhi-110075, E-mall: info@newhabitat.in
Wah ; wanw. savehfl.im, Mob: +97 98900 83317

POSSESSION NOTICE
Wheraas the undersgned baing the Authorzed Officer of SAVE HOUWSING FINANCE LIMITED (Formarly known as Mew Habitat
Howsing Finance & Developmeant Limited) undar the Secunlization and Recanstruchon of Fnancial Asssds and Entoecament of Sacurily mberast
Al 2002 (Aet 54 of 20812 (herairafier refemed 1o as The Act”) and in exercise of power confermed under Seclion 17312} read with Rule 3 of The
Security interast (Enforcemant) Rules, 2002 issued a demand Motice on below mentioned date, caling upon the betow menticnad - boemowers §0
regay the amournt mentioned e ihe nobice wilhin 60 days from the date of recelpt of the sakd Motices.
The borrower having faded o repay the amount, Notice .is hereby given 1o the barrowsar and the pubio @ gameral that the ndersigned
hes takan possassian of 1he property described haresn balow In exarcise of powars confarred on him under Sacton 1354} of the sald A reed with rule
& & 9 al the said ndes on below mentioned date.
The borowanGlraranionMorigages i particular and the public in gararal = hereby caulicnad nol to daal wih the propertes and dealings
with 1he praperies will be subject 1o the charge of SAVE HOUSING FINANCE LIMITED (Formerly known as New Habital Housin
Finance & Development Limited) Tor an amouni mantionad in ibe notics, The borromeir altenlion is iribad b provissans of sub-sechan (8] o
Section 13 0f "Thedcts”, in respestof tima available, o redeam tha secured assals

5r. | Mame of the Bormower) Description of Property
Mol Coborrower/Guarantor

Outstanding
Amount

| Possassion
1 i |

BEFORE HOMN'BLE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBEUNAL, NEW DELHI BENCH

lory Apphicatbon 2016 of 2025

ny Petition (LB} K BSNDI2032
Kailash Shah, Resolution Professional of Ws. Mena Portfolio Limited olpplicant
VS
Varsha Bansal & Ors o REspondent
Motice of Mext Date of Haaring

An Agplication being LA No. 20162025 under Sschion 18 (2] of the Inscivency and
Banknuptoy Code, 20118 was filed by Kailsah Shah, Resohulion Professional of Mona Podfolio
Liriled against the Respondents mentioned harein befora the National Company Law
Tribunal, New Defl Banch, The said Apphcation was listed on 30-05-2024 and now fixed for
hearing on 14-07-2025 before NCLT-Delhi Bench, The Respondenis are given notice
accordirghy.
Details of Respondents:
Respondent Mo. 1 Varsha Bansal (Suspended Directorof Wis. Mona Portfoio Limitad)
Respondent Mo. 2 Prashand Kurnar [Suspendad Director ol W's, Mona Portfola Limited)

Respondend Mo, 3 Dolly [Suspended Direchor of Ws, Mona Portfoio Limited) el

Kailash Thanmal Shah

Resolution Professions of Mona Portfolio Limited

IBBI Reg. No.: IBELTPA-DO4/IP-POOEGT 201 T-2018M1 0511
Registered Address; 505, 217 Century Busingss Centre,

Bir. Waord Trade Cenlre, Ring Rioad, Sural — 395002, Gujaral
AFA wald (il 311252025

Ciaba: 0307025
Place: Maw Dalhl

Ra:11.20,408/- [Rs.
Eleven Lacs Twenty
Thausand hour lundned
and Nimo Only) as on
23.06.2023 togather with
further interesi and

1, [1-SHRINIRA) CHAUHAN 5/D SHRI NAND LAL CHAUHAN|RESIDENTIAL FLAT WO GF-044] 11.10.2024
& 2, SMT SHAHIDA CHAUHAN WO SHRI MIRAJWITHOUT ROCOE RIGHTS, GROUND|
CHAUHAN RO 2117, BLOCE, GaLl MO, 36, EAHGN‘J;HﬁnRI FROMT LHS, LG, SITUATED)|
FL:?R‘IE-UE?ZigHFEg#H%“EII;in;IiEIHEIQBI 'Eﬁé““{: ?Eém PLOT MO, B30, KHASRA NG, 218 &)
(] - r= - ¥ - i f

218, BLOCK-B. RAIL VIHAR SAHAKARI AWAS sa'{u-T!“;E;E;DhﬂFﬁ';?;;ﬁng‘ﬂnﬁéﬁﬂﬁég
LEMITED, SADULLABAD. LONI, GHAZIABAD “”""R'!METEQ QE,:SIDEMTI.;U_ COLONTY RAIL
FRADESH 201001, 17561, 21. SANGAM VIHAR, PUSHRAL ] ; . ncidentat expensas and
BHAWAN, SOUTH DELHI, 110062 3. SHRI ARJUN]YIHAR SAHKAR| AWAS SAMIT] codls Biare of i Lo
(GUARANTOR) RMD D-123, JHILMIL COLONY, DELHI|LMITED. VILLAGE SADULLAEAD,| Apcount No. HSGING
110035 Also Al - GURMAN BROTHERS, 74, M MROAD, [ TEHSIL LOML DISTRICT GH-’«EIhﬁ-'-D.i HEANGLT 230002

CLF, AMMUR VIHAR, LONI, GHAZIARAD |UTTAR PRADESH-2010[

3006 2025

Dated: 03072025, Place; GHAZIABAD

AUTHORISED OFFICER, EA;JE HOUSING FINANCE LIMITED]

TIGER LOGISTICS (INDIA) LIMITED
ClIN: L74B00DL2000PLC10581T
Regd. Office: 0-174, GF, Dkhla Industrial Area, Phase-1 New Defhi 110020
Tel. No. 01147351111, Fax: 011-26220671
Website: waw boeringistics.in, Emall ID; csvishal@boerlogistics.in
CUTCOME OF THE BOARD MEETING

Pursuant to Regulation 30 of the Securities and Exchange Board of India (Listing

Cbigations and Disclosure Requiremenis) Regulations, 2045 ("Listing Regulations’, we

wish to inform you that Board of Directors of the Company at their meeting held on

Wednesday, 2 July 2025 at the corpoeate office of the company, inter-alia, has considarad

and approved the following,

a. theproposal for lisfing the securifias of the Company on the Main Board of the National
Stock Exchange of India Limited (NSE) subject to the fulfilimant of all requisite orileria
for listing on the NSE Main Board and obtaining all necassary statutory and regulatory
approvals, if anmy,

This sirategic move is aimed at enhancing the Company's visibility, mproving liquidity
iorits shareholders, and expanding acoess (0@ broaderinvestor base.

b. Other items as perthe agenda of the board meating.

Tha Board meating commenced at04:00 PM. and concluded at05:15P M

The outcome is also available on the webside of the Company www tigerogiztics.in and

website of the Stock Exchange www.bseindia.com

For Tiger Logistics (India) Limited

Sdi-

Vishal Saurav Gupta

Company Secretary & Compliance Officer

Diate:; 02.07. 2025
Place New Dakhi

JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED )
Enrpmﬂ:ﬂ#ﬂ:nllh' Number: UBT130MHEIO0TPLCTAIET

-~
A IM FINANCIAL
Odfice:Tih Floor, Grangy, Appasaheb Marathe Marg, Frabhadew, Mumbe 400025

Contact Persocn! 1. Vaibhav Jain- 9837536728, 2. Rohan Sawant- 8833143013, 1. Prashamt Monde- 022 - 6224 1676
Website - www.jmfinanciatarc.com E-Auction Sale Notice - Subseguent Sala

That Piramal Capital and Housing Fmanca Lid have assigned a-paol of Loan (ncluding balow mentionid Loans| together with underdying secuity
ntarest crealed therenf siong with ai the rights, itle and interest thereon under Sackan 57(1) (b of the Secunbzakion and Reconstruchon of
Financia Assets and Enforcement of Secuwnity InterestAct, 2002 "SARFAESIACT) vide an assignmend agreement dated March 29, 2023 ("the
AsemnmentAgreament’] in favouraf JIMFARC (M) henain relerred as Assignee) acing inits capacity as truslee of JMPARC - Aranya - Trust. ILis
b nodify that PUHEL is eutharized and appointed to-act as Service provider! Coflection agent o facilitate all operationa! and procadures processes
vide Assignment S Servica Agreament.

Pursuant ba taking possessian of tha secunad asset mentoned heraundar by the Authorzad Officer of Sacured Cred@or undar the SARFAESI Act,

HINDUJA HOUSING FINAMCE LIMITED ()
Registered Oifice: No. 167-168, 2nd Floor, Anna Salai, Saidaped, Chennai-G00015

Sunny Makik: 36541 30749 / Pramod Chand: 90803 387549
PUBLIC HOTICE OF PHYSICAL POSSESSION OF IMMOVABLE PROPERTY

To, 1. Me Deepak Jain (borrower) 2. Mr. Wikes Jain {co-borrower) 3. Mrs. Meenu Jaln {co-
barrower). H.no-667, 2nd Floor, Main Bazar Chirag, Delhi, Malviya Magar, New Delhi - 190017,
LAN Mo. DLANKJNEP/ADDOODOSSE & DLANESINER/AD00000911, Whereas Vide Order Dated
15.05,2025 Passed By Mr Himanshu Raman Singh Chief Judicial Magisirate Sowth Sakei Courd,
New Dwalhi, The Physical Passessian Of The Property Being All That Parl And Parcel Of The Entire
Second Floor {withoul Terrace Rights ), Of Build Up Proparty Bearing No 66T, Area Measaring 130
&q Yd= Compriging In The Khazara Ho 740906 Situated At Chirag Dathi, New Dathi -110017,
Bounded As — Easl: Othars Properly, Wast: Road 10 A, North ; Others Proparly, Scuth: Dihers
Property” Has Bean Taken Dver By B/s Hinduja Houzing Finance Lid. on 28.06 2025,

To, 1. Me Lokesh Sharma (borrower] 2. Mrs. Parmilla Sharma Alias Promila Sharma {co-
borrower]. Hono-667, 2nd Floor, Maln Bazar Chirag ,Delhl, Malviya Nagar, Mew Dethi - 190017,
LAN No. DL/DEL/DLHLADDODO 186 & CO/CPC/CPOF/ADDOOOOGES, Whereas Vide Order Dated
D2.05.2025 Passed By Mz Samikzha Gupta Chief Judicial Magizsirate West Tis Hazari Court,
Hew Delhi, The Physical Possession Of The Property Beingflat No.25-a On Grownd Fleor, Area
Measuring 1184sq.H, Situated A Block -b, Pocked Bg-1-, Pachim Vikar, Paschimpuri, New Delhi
- 110063, Bounded As — East: Dpen, Wesh: Entrance: Flal No.28, Norih; Open, Souih: Dpen™Has
Been Taken Over By M/'s Hinduja Housing Finance Lid, On 30,08, 2025.

Thee bosnowess In parbiculs and the public in general are hereby cautioned nod 3o éeal with the property
and any deaiings with e property will be subject b the chargs of WS Hinduja Housing Finaace L.
Date; 43072025 Place; Naw Delh A0-, Awthorised Officer- HINDLLIS BOUSING RMANCE LIMITED

NOTICE OF PERSONAL HEARING

BEFORE THE HON’BLE NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH:-III
Interlocutory Applications bearing IA No.5407/2024 & IA No.5256/2024 was filed under
Section 106 Read with Section 114(1) of the Insolvency & Bankruptcy Code, 2016, at
Hon’ble NCLT, New Delhi Bench-lI by the Resolution Professional in the matter of SBI v
Siddharth Chaudhary bearing CP 1B-422(ND)/2022 & SBI v. Anju Chaudhary CP IB-
420(ND)/2022 respectively. Notices were issued to all the respondents in the aforesaid IA's
for filing their objections, if any. This public notice informs the parties that the next date of
hearing before the Hon’ble NCLT New Delhi Bench-IIl is 12.08.2025. The steps are being
taken for substituted service of notice to the respondents Mr. Siddharth Chaudhary & Anju
Chaudhary in terms of order dated 21.01.2025 and 12.06.2025 passed by the Hon’ble
NCLT and they shall appearin person or through an advocate on next date of hearing which
is 12.08.2025, failing which further steps will be taken by the Hon’ble NCLT New Delhi
Bench-IIl.

2002 for the recovery of amount due from borrower's, offers are invied by the undersigned for purchase of immovable propery, 33 described
hareundar, which is in the possassaan, on 'As s Where s Basis', 'As |s What |s Basis"and ‘Whatever Is There Is Basis', Particulars of which S. | Respondent/Personal Name/Personal Address
are given belo No.| Guarantor Guarantor
Loan Godel Branchi Demand Prope Reserve  |[Eamest Money| Outstanding 1. 1A No. 5256/2024 In CP Anju Chaudhary D-119, Ground Floor,
i L Notice Date Address Hgnal Price sit (EMD)]  Amount ' 1
5':‘“..22*;#&'.%1’. b eyl Dﬁ&‘;ﬁ RP) | (25-06-2025) IB-420(ND)/2022 j Saket, New Delhi-110017
Logn Code Nag.: Ot 0B-10-7021 Rs. | B8 The Piece And Parcel of The me Rs Rs. 184,000 | Rs. 35 19 80%- 2. 1A No. 5407/2024 In CP Siddarth Chaudhary D-119, Ground F!oor,
20300000495, 2192651\ (Rs. | Having An Extent:- Khasra No 477, Shahpur | 16.40,0000- | {Rs. One Lakh | (Rs. Thidy Five IB-422(ND)/2022 Saket, New Delhi-110017
Moradabad (Branch), | Twenty Onelskh. | Tign, Mear Gautam Budh Park Moradabad | (Rs Sixteen | Sidy Four | Lakh Nineteen Sd/-
Ajay Pal Singh Mirefy Twio Thowsand| Ultar Pradesh:- 243001 Boursfanss A5 Lakh Farly Thousand Thiizand Six Mohit Chawla
(Borawer), Shobha Six Hundred Fifty | Morhe Lis Sameer Vidyasthi South; Road Thousand Crily) Hundrad Thress Resolution Professional of P |G Apbointed
{Ca Borrewer 1) One Only) Easé: Road West Land Others Only) Only] (Resolution Professional of Personal Guarantors Appointe

DATE OF E-AUCTION: 22-07-2025, FROM 11,00 A M. TO (1:00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH),
LAST DATE OF SUBMISSION OF BID; 21-07- ; :

For detailed terms and conditions of the Zale, pleasa refer fo the link provided in hitps:{iwww jmiinancialarc.comHomelAssetsforsale OR
htips:iiwww. bankauction.in.

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR
Tha abava mentionsd Borrowen'Gaarantor are herely noticad to pay the sum azs meanbaned inseclion 130 2) nalica in full with acerusd infersst il
Eate b&far'e fhe I:IiEl!E of auction, failing which property wil be suctionedzold and balance dues if any will b2 recovered with inberest and cost from
porrswanguananiar.

Date; July 03, 2025, Place: Moradabad

L Sdi- |Authorised Officer), [Aranya - '!'rusli_l.llIl

PUBLIC NOTICE

a | Branch Office: ICICI BANK LTD, BP- 4, Technopolis Building, 4th Floor, Sector V.,
ICICI Bank | .. City, Kolkata West Bengal - 700091
CIM Mo Le5190G1994PLCO21012, wwwilcicibank.com

The following borrower(s) hasfthove defoulted in the repayment of principal and interest towords the Loan
facility(ies) availed from ICICI Bank. The Loan(s) has/have been classified os Mon-Performing Asset{s) (NPA).
A Motice wos issued to them under Section 13(2] of the Securitisation ond Be-construction of Finonciol Assets and
Enforcement of Security Interest Act, 2002, ot their lost known addresses. However, it hos not been served and are
therefore being notified by way of this Public Motice,

Mewtown, West Bengal,
Kolkata- 700166/
LECALDOD04963669

Sr | Mome of the Enrruw?r.l' Co- Description of Secured Date qut_:ﬁce contif| MNEA
Mol Bomowen Guarontorn {Loon beset to be enforced Qutstanding as on| Date
Account Mumber) & Address Date of Motice
1. | Areek/ Joiba Bif 301 C Uttara Housing Complex, Dwitiva Tower 1l In 3I0/04/2025 a9/12/
Dwitiva Tower liuttara Prathoma- Dwitiva Cluster, Aportment Mo, 0014, " GHE - 2024
37,90,192.38/)-

Housing Complex Rajarhat, (Ground Fleor, Plot Mo, lid/3, Action &rea 1D, New
Town, Police Station Rojorhot, Presently Under
The Police Station At New Toewn, Under The
Juridiction At Mkda, Under The A.0.5.R. Rajorhat,
District Morth 24 Parganaos, Kolkata 700157
Presently Kolkoto -700161, West Bengoal.
Admegsuring An Areo of BEE Super Built Up Areo
Maore or Less Together With The Exclusive Right of
Semi Covered Car Porking Spoce Being Mo, 5p-35.

Date: July 03, 2025
\f!nce: Bareilly

These steps are being token for substituted service of Notice. The above borrowers andior guorantor/s (as
applicoble) isfore odvised to make the outstanding payment within 80 doys from the date of publishing this
Motice. Else, further steps will be token os per the provisions of the Securitisotion ond Re-construction of
Financial Assets and Enforcemeant of Security Interest Act, 2002

Sincerely Authorised OMficer
For ICICI Bank Lid. _..-)

I SMFG
Grihashakti

i A B Mips ¥aYeaL

SMFG India Home Finance Co. Ltd.
Corporate Off.: 503 & 504, 5" Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051.
Regd. Off. : Commerzone IT Park, Tower B, 1st Floor, No. 111, Mount Poonamallee Road, Porur, Chennai — 600116, TN

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules™)
The undersigned being the Authorized Officer of SMFG India Home Finance Co. Ltd. (hereinafter referred to as SMHFC) under
the Act and in exercise of the powers conferred under Section 13 (12) of the Act read with Rule 3 issued Demand Notice(s) under
Section 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in respective notice(s) within 60 days
from the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the
Demand Notice(s), therefore the service of notice is being effected by affixation and publication as per Rules. The contents of Demand
Notice(s) are extracted herein below :

Sr Loan Account No. & Name of the
" | Borrower / Co-Borrowers Property

Description Of Secured Assets / Date of Demand Notice

No. Holders as the case may be Mortgage Property U/s. 13 (2) & Total Ofs.
LAN : 612839211940301 : 21%2%22";55 .

1. Sultan Khan ; . S. 24,92,043.15 (Rs.
2 lima D/O Aavub Gata No. 135, Area Measuring 52.52 Sg.mtrs Waka Muaja,| Twenty Four Lakh

1 A.dd . §/0 thd Rahmat. R/O Village Jayantipur, Pargana Tehsil And District Moradabad | Ninety Two Thousand
Meen.a Nagar, Jayanti Pur hoad East :- Ras_ta 1.2 Fit Wide, West :- House Sh.K.P. Sinha, North quty Three & Paise
Near Siddiki Masjid, Moradabad Rasta 10 Fit Wide, South :- House Mohd Anis F|fte1e:;1(%n£)82ass on

Up & Pin 244001 NPA Date : 05.06.2025

16.06.2025

LAN :610839511729391

1.Vakil Sahai A Residential House Nagar No House No. 59, Measuring| Rs. 15,72,263.29 (Rs.

2' Mala Devi 74.89 Sq Yards Or 62.61 Sq Mtrs , A Residential Property | Fifteen Lakh Seventy

3' Sohan Lal Shay Situated At Abadi Mohalla Shivpuri Ward No 11, Kasba And| Two Thousand Two
2 1A Pargana Khatauli, Tehsil Jansath Distt Muzaffarnagar, East| Hundred Sixty Three

Add : S/O Durga Sahi, R/O

- 10 Wide Road, West House Of Master Devendra Shrma & & Paise Twenty

House No 49/ 5  Shivpuri Ajab Sing, North House Of Thakur Ram Kumar Singh, South Nine Only) as on
Janta Inter College Khatauli|, Plot Of Sell 13.06.2025
Muzaffarnagar UP, Pin = o eler. . g
’ NPA Date : 05.06.2025
16.06.2025

LAN :610339211727100

1. Mohammad Rahees

2. Nisha W/O Mohammad
3 | Rahees

Add : R/O Plot No. 4, Gyan Inter
College, Bodla Jaharpuri Colony
Agra Up, Pin -282007

Rs. 42,29,862.77
(Rs. Forty Two Lakh
Twenty Nine Thousand
Eight Hundred Sixty
Two & Paise Seventy
Seven Only) as on
13.06.2025
NPA Date : 05.06.2025

16.06.2025
Rs. 34,99,453.34
(Rs. Thirty Four Lakh

Part Of Plot No-20, Plot No-21 And Part Of Plot No-22 Part

Of Khasra No-317m Area 205.45 Sq Gaj 171.77 Sq. Mtrs
Situated At Mauza Dehtora, Tehsil And District Agra East :-
Rasta & Nikasi 25 Fit Wide West Others, North

LAN :616539511374111

1. Roop Singh Plot No. 226 , Measuring Area 83.61 Sq,Mtrs Land Bearing

2. Mithalesh Devi e . 2 | Ninety Nine Thousand
4 | Add : S/O Jawahar Singh, R/ O xhgs[r)e_l {\l.o' %I?O,hGlrran V?t!k?:,l’ MNauz$9ﬁ{owh|tB§ngur,1 gf}hs'l Four Hundred Fifty
H. no 226, Girraj Vatika Near nd District Mathura Bast :- Plot No. 191, West Rasta eet Three & Paise Thirty
o . Wide North Plot No. 225, South Plot No.227
Dixit Publik School, Mathura UP, ’ Four Only) as on
Pin 281006 13.06.2025
NPA Date : 05.06.2025
All The Piece And Parcel Of The Property Bearing House 13.06.2025
LAN :611539510789128 No-468, Property Id No-385c1858u11825, Measuring 220 Sq| Rs. 8,78,120.30 (Rs.
1. Girjesh Kumar Yards, Situated At Mauja Munda Majra, Known As Azad Nagar,| Eight Lakh Seventy
2. Neha Girish Kumar Yamunanagar, Tehsil-Jagadhari, District-Yamunanagar, As| Eight Thousand One

Add : House No 468 Galli No
1 Azad Nagar Yamunanagar
Haryana 135001

Per Transfer Deed Bearing Wasika No-7164 Dated 18-2-2021
Recorded In The Name Of Grijesh Kumar S/O Ram Snehi.
Bounded As Under:-East-Street, West-House Others, North- on 11.06.2025

Plot Others, South-Plot Others. NPA Date : 05.06.2025

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and here
in above within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and
expenses till the date of realization of payment The borrower(s) may note that SMHFC is a secured creditor and the loan facility availed by
the Borrower(s) is a secured debt against the immovable property/properties being the secured asset(s) mortgaged by the borrower(s).
In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, SMHFC shall be entitled to exercise all the
rights under section 13(4) of the Act to take possession of the secured assets(s) including but not limited to transfer the same by way of
sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. SMHFC is also empowered
to ATTACH AND/OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured
assets(s), SMHFC also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged
properties is insufficient to cover the dues payable to the SMHFC. This remedy is in addition and independent of all the other remedies
available to SMHFC under any other law. The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available,
to redeem the secured assets and further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing
of or dealing with the secured asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business)
any of the secured asset(s), without prior written consent of SMHFC and non-compliance with the above is an offence punishable under
Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so desire,
can collect the same from the undersigned on any working day during normal office hours.

Place : 16.06.2025 / 13.06.2025 Sd/-
Date : Moradabad, Muzaffarnagar, Agra, Mathura Authorized Officer, SMFG INDIA HOME FINANCE CO. LTD.

Hundred Twenty &
Paise Thirty Only) as

JM Financial Asset Reconstruction Company Limited

Corporate identify Number : UeT190MHZ200TPLCT4287

JM Fi NANCIAL Registered Office: Tih Floor, Cnergy, Appasaheb Maralhe Marg, Prabhadew, Mumbai 400025
Website - www jmfinancialarc.com

Contact Person: 1. Ramesh Kumar - 9991613002 2. Chandan Sakhalkar : 9820407168 3. Jyoti Sawant - 022 - 6224 1676

E-Auction Sale Notice — Fresh Sale

That Piramal Capital and Housing Finance Lid have assigned a pood of Loan (including below mentioned Loans) luﬂelher with underyi
security inferest created thersof along with -all the righis, fitle and mierest thereon under 3ection 5 (1) ib) of the-Securitizafion &
reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("SARFAESIACT') vide an assignment agreement dated
March 29, 2023 i"the Agsignment Agreement’) in favour of JMEARD [JM] (hersin referred as Assignee} acling in s capacly a3 frusies of
JMFARLE = Arariva - Trust: His to nodify that PCHFL is suthorized and appoinied to-act a5 Service provider ! Collection sgent to facEiate ab
operational and procedures processes videAssignment / Service Agreement.

ursuant bo faking ssinnofthe secured assetmendioned hersunder By the Authorized Officer of Secured Crediorunder the SARFAES] Act, 2002
for the recovery of amount due from borrowen's, offers are invited by he un:lerflﬁg&-:l for purchase of immovabde propesty, 35 described hereunder
whichizinthe possassion, on “As s Where Is Basis', ‘As s Whatls Basis' and ‘Whatever Is There ks Bagis', Particulars of which are given below

L?;rmuu | Demand Outstanding
(5] Hotice Date I='|-|'.~|:u|rl#1 Reserve !mg Kiowank
Co-Borrower (s} Akt Address _final Prica sit(EMD) | o oe 2025)
| Guarantor (s) - 0% of RP)
Loan Code No.: DL 18122018,  |Al The pece and Parcet of e Property | Rs. 14400007, | Rs. 1440001~ | e GE0SGEW-,
FO200000173, R, JABRSTRL,  [having an extent - Plol No 1027And 103 | (Rs, Fourteen | (Re. One lakh | [Rs. Sy Sie lakh
Yamunanagar (Branch), |{Rs. Twenty Eight lakh (Mouia Buda Hacbest 61 Tehsé Ladwa | jgih Fordy | Forty Four | Five Thowsand Six
Diwan chand Eighty Exght Thousand Kurukshet ra_Haryana | 3 8118 |  Thousand Thousand Hundred Eighty
(Borrower), Surnan Five Hundrad Eifrﬁggﬁﬁﬁ'ﬂ%ﬁgfﬂﬁm Oy} Orily) Nine Crily]
D {Co Barrower 1) | Sevanty Exght Only) - 2
Loan Code Ma.; DE 29-10-2021,  |AEThe piece and Pascet of the Property | Ra, TR000- | Rs: 780005, Rs. 911233
FIAO0DOO0EAT, Rs. B02ER-, having an extant - Plod Na &7, Khalond | (Rs Sevan | {Bs, Sevenly iRz, MNine lakh
Yamunanagar (Branch), | (s, Frve lakh Forty [3651 Khasra No. 490678139495 [ waih Eighty  |Eight Thousand | Eleven Thousand
Prashant Abhishek Thausand Twa E‘::&-m!;“ﬂ‘?y&a’; ;ﬂfr';'d;rﬁ &!'1 E:E Thaousand Crly) Two Hundred Thiry
ﬁmeégfﬁf ?] Hu"drmﬂrﬁff B | Gundaries fs - North: Strest 22 Wige | o) Three Dnly}
! ¥ ol Sauth - Balance Parl Of Ploi East - Plat
Mo.6E Dthers West sireat 20 Wide
Loan Coda Ma. DE: 04-11-2022, | AR The piece and Parcel of the Progery | Rs. M 70000 | Rs. 117000~ | Re. 9054837/
14100004274, Kamal Rs 6581475+,  |having an exten? - HNo 335-34% | (Rs Thity |[{Rs. Threelakh| (Rs. Minety Nine
{Branch), Mangat Ali | (Rs. Sixly Five lakh |¥vard No.B Abad Veer Bhawan Ward | Onelgkh | Seventeen | Iakh Sixty Four
(Bomower), Semena | Eighfy Ong Thousand Nc.!&- _Ej'-""“_ En_t"""";- Hqﬂl';a No. 17 Sevenky Thousand Thousand kine
Dewvi {Co Barrower 1) Four Hurdrad ::n!p"rhgflﬁ’m;i;ﬂﬁzé?f ﬁumggﬁ Thausand Only) Hundred Thirly
Sabim Mangat Al Sevenly Thaee Only) Hnu}:n:- Esisi -F'-"-'!ii' 0F H:mleéli Trizgt Dy Sevan Only)
(Co Borrower 2} Wiesst -Prap. O Fukran Al
Loan Code No Dt 01-07-2021, | Al The piece snd Parcet of the Property | Rs, 24900000, | Bz, 2400007, | Rz, 4723353,
14100006671, Kamal |  Rs. 2796142,  [having an extent - Balaj ColonyMNear | (Rs Twenty | (Rs. Twolekh | (Rs Forty Saven
(Branch}, Ankur Gupta | {Fs. Twenty Seven lakh [Rishikul School Gharaunda, Murbta Mo, | Fourigkn | Forty Nine | takn Twertty Nine
(Borrewer), Shakuntiz | Minety Six Theusand | 133, Kila 143 Kamal Haryanaln 152114 | ey Thousand | Thousand Eight
Drevi {Co Barrower 1) | Ome Hundred Forty g"”"‘ja"gs As - Norh - 45 Plot OF | e Onlyl  [Hundred Fifty Three
Two Syl ubhash Su:lum ._51[ee1 Eagt 45 Plol Of ity Oyl
Wo ey Raj Kumar Wast 25 Pial Of Other W) ¥
Lean Coda Mo DE; (H-19-2023 A% The piece and Percel of the Progerty | B 5100000, | Rs, 510005, Rs. 287H040-,
14100005502, Kamal Rs, 1934177-,  [having an extant - Khewatl -3280321, | (Rs, Five [akh | (Rs. Fifty One | [Rs. Twanly Eighl
{Branch), Sarmra {Rs. Ninateen lakh  [Khata No.368 Na Garhi Jhajhara Road, | Ten Thousand |  Thousand | lakh Seventy Five
{Bomower), Jifo (Co | Thity Four Thousand |Panchi Guran Near Dav Public School | gy Cnly) Thousand Forty
Borrower 1) One Hundeeiy: |20 patbiaryaniin 131101 Bouncanes Crly}
Seventy Savan Only) %%ﬁlﬂ&mﬁg{%ﬁm

DATE OF E-AUCTION: 07-08-2025, FROM 11.00 A.M. TO 1.00 M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH), LAST DATE OF
SUBMISSION OF BID: 06-08-2025, BEFORE 4.00 P.M. _ I _ _ _
Eu:r dﬁ?iﬁlh Ehr;rﬁ gl pondiions. of the Sde please refer 0 the link provided i httpscwwwejminancialar; comfHome/Assetsforsge OR
ttps e hankauctions in
STATUTORY 30 DAYS SALE NOTICE UNDER SARFAES| ACT TO THE BORROWERIGUARANTOR | MORTGAGOR
The above mentioned Bomower! Guaranior are hareby noticed fo pay the sum ag mentioned in section 132) nodice in full wih accrued interest Gl
Eme before the tate of auction, faling which property will be auchioned/sold and balance dues if any wil be recovered with interest and cost from
rraweriguarantcs

Date : 03-07-2025 | Place : Haryana

sd/- |Authorisad Officer), (Aranya - Trust)

1 JM Financial Asset Reconstruction Company Limited
Corporate identify Number: UG7T190MH200TPLCT4287
JM FINANCIAL Registered Office : Tth Floos, Crergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai 400025
Waebsite — www jmiinancialarc.com
Contact Person: 1. Pankaj Kashyap - 9136178689 2, Chandan Sakhalkar : 9820407168 3. Prashant Monde - 022 - 6224 1676

E-fAuction Sale Notice — Fresh Sale

That Pirarmal Capstal and Housing Finance Lid hase - assignad a pool of Loan (including below mentionad Loans) taqether with undérlying sacurity
inberest created thereaf along with all the nghts, titke and interest thereon under Section. 5 (1) (b} of the Secuntisation and Recohsiruction of
Financial Assets and Enforcement of Security Interest Act, BI02 "SARFAESIACT) vide an assignmend agreement dated March 28, 2023 (Mhe
Assignmeni Agraement’) in favour of JMFARC (W) (herain referred as Assignae) acling in ils capacily a3 frustes of JMFARC - Aranya— Triest iz
fo nolily that PCHFL 5 authoreed and appointed b sot &5 Sanice provider ! Calleckan agent fo facilate all eperatinnal and procedures procassas
wida Assignment ' Sarica Agraamend,

Pursiant o baking possassion of the sacurad asselmantianed haraundes by he Sutharized Officar ol Secured Credilorundar the SARFAES] Act, 2002
for thi recovary of amount due Trom Gomower's, offers ane invited by the undersigned for purchase of Immovable propory, as Sascribad hereunder
whichizinihe possession, on “As s Where is Basls', ‘As s Whatls Basis' and ‘Whatever Is There Is Bazis', Particulars ofwhichane given below

Loan Code/Branch/ NTan Earnest Dutst:
CoBowruwerls) Natice Date Witbiingd oot P Aot

Guarantorts) and Amount - Price | Do (Rpy | (25-06-2025)

Amoent Loan Code ho, Dt 28-08-2023, All The plece end Parcel of the| Bs. 124600005~ | Rs. 1286000/, | Rs. 211459665,
SEGN000065E, Delha - Rs. 14830831/-, Fraperty having an exterd .- Fial| (Rs. One Crore | (A= Twelve {Rs, Twa Crore
Pitarngura (Branchy, Nawal [ (Rs. One Grore Forly Sx{No 201, Tower - B, 158 Floore| Twenly Four | lskh Forly Six | Eleven lakh Forly
Saxena (Borrower), Anant | Eakh Thity Thousand [Aravaile, Sedtor -T8 Gurgacn| - lakhi Sody Thougand Five Thousand
Saxena (Co Bormower 1) S Hundred Ningty  [Haryana In 122001 Thousand Only} anlyl Mirsg Hundred
Oine Caly| Sixty Six Only)
Loan Code Mo D DE-11-2022, All The piece and Parcel of the| Rs. 21500000, | Rs. 2150005, | R, 26007TH-,
ZTaDN0007ES, Moda - Fs. 2127815, Property having an exlent - Flat| [Rs. Twanly | [R5 Twolskh | {Rs, Twenly S
Sectar 2 (Branch), IRs. Twanly Cne lakh (Mo, 5 F-3 Rear Portion | L. H. 52| One lakh Filly Fiftaan lakh Seven
Sushara Mohana Twinty S@wen Flat N R-1/263, Witikkand 1) Thousand Thouzand | Hundrad Seventy
iBoemawer), Kamal Thousand 3o Hurdrad (Indirapuram: Ghaziabad \ttar Cely Cnly) Miree Cmly}
Mohanta (Co Borrawer 1) Fiftean Cnfy) Fradesh In 200010 Bowdenes
&5 - Warh - P N- 264 Soush - Enfry
East: Open Plot West Road
Loan Code Mo Dt 24-08-2021, Afl The. giece and Parcel of he| Rs. 183970000- | Rz 18897007, | Rs. 14100671/,
2001885, Agra Rs, 8014757, Pragerty having an extent -| (Rs. One Crore | (Rs. Exghteen | (Rs. Qne Crore
(Branch), Rajeav Gupla {Rs. Eighty kaki Property On Khasra Mo- 88| Eighly Eight |lekh Esghty Ming| Farty Cne lakh Six
{Borrawer), Meana Kuman | Foureen Thousand  [Shasirl Magar T.P Boad| |akhNinely  [Thousand Sevan| Hundred Sevendy
(Co Borrower 1) Bama | Seven Hundred Eighty [Harlparwart Ward. Agra Utiar BEVEN Huredred Cinly) Orie Oy
shanker (Co Bormower 2) Sewen Onfyj Pradesh Fin 282007 Thiusand
Rewi Shanker (Guaranior 1) Cnly)

Loan Code Na, Ot 18-10-2023, All The pleca and Parcal of the| Rs, 3870000, | Rz 38TO00)-, Hs, 8552311/,
19000002408, Ghaziabad Fs 61387450, Property having an extant - Flat| iRs. Thirty Eight! [Rs. Thrae lakh | (Rs Eighby Five
{Branch), Robiash Kemar | [Rs Sody Ooelakh (Mo 603 6Th Flogr Tower 1| lakh Sevanly | Eighly Seven | lakh Fifty Two

[Barrower]), Neena Thirty &ix Thousend - (Lekeside Haights Tdi Lakegrove]  Thousand Thousand | Thowsand Thres

{Co Bormower 1) Seven Hundrad Forty |City Hundli Sonepat Sonipal Cnly) Only) Hundred Eleven

Fiia Oriy) Haryana In 131028 Canly)

DATE OF E-AUCTION: 07-08-2025, FROM 11.00 A M. TO 1.00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH), LAST DATE OF
SUBMISSION OF BID; 06-08-2025, BEFORE 4,00 P.M.
Far detailed terms and condilions of the Sale, please refer bo tha link. provided in hbips:fwww jmfinancislarc comMamaldssetsharsale OR
hiltpsitaring. bankauctan.in.

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR | MORTGAGOR
The ahave menfioned Bomowen Guaranior are hareby noticed o pay the sum as mentioned in section 13{2) nodice in full wilh accred interast Gl
dete bafore the dafe of auction, fading which property will be auchioned'sokd and balance dues if any will be recovered with infersst and cost from
borovear/guearanior.

Date ; 03.07.2025 | Place : Delhi Sdl- [Authorised Officar) (Aranya - Trust)

epaper.financiaiexpress.mn.. .

New Delhi

in the above matters vide order dated 31.07.2024)

IP Registration No.: IBBI/IPA-001/IP-P00524/2017-2018/10949
SCO 26, Shri Balaji Complex, Old Ambala Road, Dhakauli,
Zirakpur, District Sas Nagar, Near Hotel Dreamz Inn & Suites,
Sahibzada Ajit Singh Nagar, Punjab,140603

Registered Email id: camohitchawla@gmail.com

Contact: 09888003303

SGHEDULE -1 - FORM A
PUBLIC ANNOUNCEMENT
[Under Kegulation G of the Insolvancy and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
PRODO TECHNOLOGIES PRIVATE LIMITED

RELEVANT PARTICULARS

1. [Mameofcorporatedebtor |PRODO TECHR
2 |Dabe of meorparabion of corparate deblar | Z20EA0H

3. [Authority under which corparate debtoris |Regstnar of Companies - Dalhi
_|incoeparated | redistered | o
4. |Corporate ldentity Mo Limaed Lisbiity |U24230DL20Z1PTCIE1425
|danrddication Mo, of comorsts debior

5 |Addressof the regislered office and
principal office (il any) of corparate

| debior

8 |Insahency commancamant date in
raspact ol coepacale cabiar

7. |Esiimabed date of closune of insobmency
resCeulion process

8 |Nsme and ragistrefon numbar of the
insoévency professionak acting es milerdm
_|rescéuion professianal

9. |Address and e-mail of the intenim
resoiution professional, &3 registered
wih e Brard

10, |Address and a-mall o be used far
coeraspandence will the interm
resniution professkanal

11, |Lasl date for submisson of dems 14072025

12, |Clagses of creditors, if any, under claise | Not Applicable a3 per information avaiable with
(1) of sub-section (8A) of section 21,  [IRP

gscanained by the interim resaluben

Registered Offica; 55, 2nd Fioor, Lane-2,
Wastend Mang, Sakiullajab, South Delhe, New
Dalhi - 17063

30,08 2025

(CARP order recalved oo 0207 2025)
21122025

{180 days from Insalvency commencement date)
Vijay Bumar Gugta

|BSIRA -0 FP-P 0262207 - 18M 0500

408 Merw Dalni Howsa, 27 Barakhamba Foad,
Cormaugh! Placa, Mew Defi-110001

Ermail; skgupla2iiddyaho.comn

408, Mew Dalhi Howse, 2T Barskhamba Road,
Carmaughl Placa, Mew Daki, 170001

Email: @rp pradafiigrmail. com

_|podessional | -
13, |Mames of Insslvency Professionals Mal Applicabde &5 pes informalion avalabie with
ientified o act as Authonzed IRF

Rapresantalive of cedilons in a dass
___|(Thrae names for each class)

4, |1a) Relavanl Foems end

it Delails of aulbonzed
rapresenialives arg avallabie at:

Rolica s hereby qivan thal the Natonal Company Law Trbunal, Mew Delhi Bench (Courl 1) has
prdered ihe coemmencemeant of corporaie inscivency resciufion process of Prodo Technologies
Private Limited on 30,06, 2025 {arder receivad on 02,07, 2025),

The creditors of Prodo Technologess Private Limitad, are hereby called upaon to-submit their
clams with proal on or before 1407 2025 b infenm resclution professional al the address
menficned againstentry No. 10

The financial craditars shall submit thair claims with proaf by slactronic maans only, All other
credifors may submit the daims with proodin person., by post or by electronk means.

Submission of false or misleadng proots of claim shallaltract penalbes

Wb link: hipeibbi gev inhomeldownioads
Physical Address - Not Applicable

Sdi-

Vijay Kumar Gupta

Interim Resolution Professional

W's. Prodo Technologles Private Limited
[BBUIPA-D01AP-FPO0262 20 T- 18110500

Date; 02072025
AFA Valid Upto: 39,12.2025

Place: Maw Delhi

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/S ZYNGO EV MOBILITY PRIVATE LIMITED

RELEVANT PARTICULARS

[, |Mame of corporate deblor WS ZYNGO EV MOBILITY PRIVATE
LIMITED

2, |Date of Incorporahon of comorata debloe (19082019

3. |Authonty undes which corporale deblaris  |RCC Dathi

ncafparated § raislared

4, |Corporate idendity Mo Limited Lisbiiy
ldenlificabion Mo. of carparaie dabior

5, |Address of the registered office and
pringzipal office [ any of comporate debior

LEIDIHRZDOFTCOE 26 T4

35T 0, Sector-37, Udyog Vihar-Vl,
Gurggram, Haryans- 122001

G |Insclvency commeancemeant date in respect. [01.07.2025
of corporate debsor
7. |Estimated daie of closure of msolvency 28.12.2025
|resolion procass
8, |Mama and regsiralion number of ha Alka Girdhes
mnsalvency prafessianal aclng as inlenm IEB1 Regn, Mo

IBBNIPA-001/IP-P-IR295)2024-2025 14508
414724 Jagdish Cobary, Rohtak, Harvanas=
124001

ptkagirdhar 2450 amailcom

Addrass: Osnk Respiubion Private Limied,
109, Surya Kiran Buiding, 13, KG Marg

resalidion professanal

8. |Address and 8-mal of the inferm
resaludion professional, &3 registered wilh
{he Boand

10, |Addrass and &-mad 1o ba usad far

COMMES POnDanca with B It resolutan

professional Ceanaught Place, Naw Delhi- 110001
P Zyrgaen g mat oo
11. |Last date for submission of claims 15.07. 2025
12, |Classas of creditors, d any, imdsr clause . | Mod Appicabie
(b} of sub-section {6A) of saciion 21
azcarkaimad by Eha inbamm resaludion
prolessional
13, |Mames of Inschvency Professionals Mot Applcable

wleniified foact as Authonisad
Representative of credios in g class

14. |[a) Reevant Formsand [a) Ralevanl Forms are avadabla al:
(b1 Detads of authorized rmprasematives - | Mips:Vibbi govinidownloadiarm_himl
are avestabla at: () Mol apphcable

Molica & harady given that the Mational Cormpany Law Tnbunal ias ordared he commencanant
of a Corporate Insoivency Resolulion Process of the Mis Zyngo EV Mobdity Privele Limiled on
OF.07 2025

The creditors of M's Zyngo BV Mohility Private Limied, are hereby cafled upon to submit their
claims with proofl on or before 15,07, 2025 1o the inberim resolullon professional at the address
menfipned sgainst enfry Ma. 10,

The financial creditors: shall submit sheir clams with peoof by electronic means only, All oiher
credibors men submit the ciaims wilh progd in persen, by post or by electmanic means.

A financial craditor belonging foaclass, as listed against the entry Mo, 12, shall indicate 45 choice
ol authorised representative from ameng the three insolvency prafessionals listed againsl antry
Wi, 13 to act a5 authorised representative of the ciass [specify dass]in Form CA, -NotApplcable
Submigzian of false or miskeadng proods of caim shall altraci panaltas,

Edi-

Alka Girdhar

Interim Resolition Professional,

ZYNGD EV MOBILITY PRIVATE LIMITED

P E‘.ugiilmli-nn Numbar; IBBUIPA-001/1P-P-02920/20 24- 202514506

Date: 03.07 2025
Placa: Naw Dalh
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POST-OFFER PUBLIC ANNOUNCEMENT TO THE PUBLIC SHAREHOLDERS OF

BIJOY HANS LIMITED

Corporaie r"1r|[iL'|1|4n Hl mbar: L5

Contact I'-lul'u.u’l. +51-

OFEN QFFER FOR ACQUISITION OF UP TG 19,350,010 OFFER SHARES REPRESENTING 26.00% OF THE EJ'[PMEIFD VOTING CAPITAL OF
ElMDY HAME LIMITED, THE TARGET COMPANY, FROM ITS PUBLIC SHAREHDLDERE AT AN OFFER PRICE OF ¥12.50/-, PAYABLE [N CASH, BY
MiE U G PATWARDHAN SERVICES PRIVATE LIMITED (ACOUIRER 1), ME. KAUSHAL UTTAM SHAH (ACOUIRER 2j, M!S AGRI DNE INDIA
VENTURES LLP (ACQUIRER 3), AND MR- SHANTANU SURPURE (ACQUIRER 4) [ACQUIRERS), PURSUANT TO AND IN COMPLIANCE WITH
THE PROVISIONS OF REGULATIONS 3 {1), AND 4 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTLAL ACQUISITION OF
SHARES AND TAKEQOVERS) REGULATIONS, 2011, AS AMENDED.

This Post-Ofter Public Anneuncement |3 being Bsued by Swaraj Shares and Securlties Private Limited, the Manager to the Offer (‘Manager'},
an behall of the Acquiners to the Public Sharehalders of the Target Company, persuant 1o and in compliance with the provisions of Regulation
1812} and ether applicable provisiens under the SEBI (SAST) Regulations [Post-Offar Public Announcement’).

This Post-Offer Public Announcement should be read in continuation of, and in conjunction with the: a) Public Anncuncement dated
Thuraday, Decembes 26, 2024 (Public Anpouncemend’), (b) Dedailed Public Statement Monday, December 30, 2024 in connection with this
Cifer, published on behalf of the Acqulirers on Tuesday, December 31, 2024, In Financial Express (English Dally) (AN Editions), Jansatta
{Hindi dadly} (il Editions), Mumbal Lakshadeep (Marathl Dally] (Mumbal Editen} and Daindin Barata (Assamese Dally) (Guwahatl Editbon)
('Mewspagers’] |'Detailed Public Statemant’), (o) Draft Letter of Offer dated Friday, January 03, 2025, filed and submitted with SEBI pursuant
fo the provisions of Regulation 16(1) of the SEBI (SA5T) Regulations [Draft Letter of Offer’], id) Latter of Offer with along with Form of
Acceptance-Cum-Acknowledgement (for holding Equity Shares in physical form], and Form 3H-4 Sgcurities Transfer Form dated Monday,
Juna 02, 2026 ("Letber of Offer’), |o} Recommendations of the independent Direelors of the Target Company which wers approved on Teesday,
Jun# 10, 2025 and pubfished in the Newspapers on Wednesday, June 11, 2025 [Recommendathans of the independent Directors aof the
Target Campany’), {f) Pre-Offer cum corrigendum fo the Detailed Public Statement and the Letter af DMer dated Wednesday, June 11, 2025,
which was published In the Mewspapers on Thursday, June 12, 2025 [Pre-Ofter Publlc Announcement cum Corrlgendum to the Detailed
Publlc Statement and the Letter of Offes], (the Publlc Announcement, Detalled Public Statement, Draft Letter of Offer, Letter of Oifer,
Recommandations of the Independant Diractars, Pre-Offer Advertisament cum Corrigandum to the Detailed Public Statemant and tha Letter
of Offer, and this Post-Offer Public Announcement are herainafter collectively referred to as "0ffer Documents’) isswed by the Manager on
behalf of the Acquirers.,

The capitafizad tarms used but not defined in thes Shis Post-Cffar Publc Annocuncament shall have the meaning assigred 1o such terms in the Offer Documants.
iz Bijoy Hans Limited, & pubdc: imited company incanporatad under the provisions of fha Companias Act 1954,
bearing corporate identily nurmber ‘LS 1908851 SEEPLCO0232Y, beanng Perranent Accoun] Mumber ahofled
urder 1he Inoome Tax Act, 1961 'AASCEIG0G, wilk &5 registerad office localed ot HP Brahmachari Foad,
Relkadan, Guwakesd - TRE Assam, Inda

Wiz U G Patwardhan Saraces Privale Limiled, & Company incorporsied under the provsions of Camparies
Act, 1955, baaring Corporate dentficaton Numbar LIGCEZPNXEPTCO222IT, beaning Pemanent Account
Murmbsr "ASACUS160G" slatted under the Ircome Tax Act, 1981, with reglsiersd affice af Dew Bhavan
Paleca, Hirsbaug, Miraj, Sangl - 416410, Maharashire. Inda (Acquirer 1)

M, Kaushal Lam-Shah, san of Mr. Ltam Kabag Shah, aged approgmately 46 years, beaning Penmananl
Account Mumber "AOWPS1TTIR' residert al 621, Ramchandra Piot, Gulmohar Colony, South Shivap Nagar,
Sargl - 418416, Maharashisa, India [Acquirer 2)

MUz Agri One Inde Yenlures LLP. & Company incorporated under the provizsions of the Limited Liabiity
Pariresalop Acl 2008, baanryg Limed Liaklily Patnership |dentificalion Rumber "AAP-5100, bearing
Pamnanent Accour Mumber adattad 'ASPFAEATTE, with its address ragistarad at Clo. Ramashchandma M,
Samanl, Timber Area, Morfh Shiall Magar, Mira), Sangl - 416416, Maharashisa, India; (Acquirer 3)

W Shardaru Surpure, son of Mr. Jagannath Sidrameppa Surpure, aped approximately 54 yeers, bearing
Pamanerd acoour ramber 'BFGPEIETTH wilh a registerad Indan addness al Flal Mumber 802, Grand's
Lodha Aurum, Mear Crompton and Graaves, Wanjurmarng Easl, Bhancup Easl, Mumbe - 400043, Maharashira,
IFelia. (Aequirer 4)

There ans no pErBONE 3CNG In concart with the Acquirars for the purpass of this Oiffier.

1. | Name of the Target Company

L |Mame ol the Acguirers and PACS

i | Name of Manager to the Offer Swaraj Shares and Secrilies Privabs Limited
4. | Name of Registrar to the Offer inteqratad Regitry Managament Servces Private Limited
3. | Offer Datails
5.1 | Date of Gpaning of the Offer Friday June 135 2025
5.2 | Daeof I:b:uru; o Ihe e Trraraday, Jure 26, 235
6 |Dateol Fa'_g'merl of Consideration | “ﬁﬂféﬁa?_.lﬂhmﬁi 2024
, Cetails of the Acquisition

Ackuals

Particulars Proposed in the Oiler Document
(Pursuant is the landering of OMfer Shares by some
(Assuming full acceptance In this Offer) | © ~ 0 pyiniie Sharsholders under this Offer)

7.1 | Offer Pree #1250 £42 5-
7.2 | Agoregete number of Equby Shares

el 19,50,030 HIL

fpgrecate number of Equely Shares
7.3 it 19,50,070 ML

Sune af the Open Offer
7.4 | (Muenber af Equity Shares. reultiphed by T2 ALTS, 12500 FiL

Clﬁ'er.[‘n::e per Equng.ﬂare:n - I
7.5 | Eguity Shares proposed (o be aqqulmd throwgh Ehar\p Purchase ﬂ.g‘qurrnrrt
a} | Wumber of Equsty Shares 204 B0 2.4 BO0

by | % of Expandad 1.-'|:|'n;| f:r'a'e Eauﬁal 2T 5% & ?3‘%

et

18 Eqr.ur,l Shares allatted by way of Share Subscription Agreemant pursuant to Board Resclution datad Tmsdu',l hlar,l a7, A2h

af | Mumkber of Eguty Shares 45, 00,000 A5, 00,000
b} | % ol Expandad Voding Shere Capital 0, 003 =R
7.7 | Equity Shams acquired by way of Offar

a} | Wumber of Equity Shares 19,50,070 MIL
B} | % of Voling Share Captal 26.00% MIL

T8 | Equity Shares acquired after ithe Detailed Public 3atement (except Sale Shares acquired by way of Share Purchase Agroement

RS Wi bl e e o ' Sreste b =

a} | Number of Euity Shares bl i

b} | % of Expanded Voting Share Capital Not Appiicable Wal Appicable

7.5 | Posi-Offer sharehobding of the Acguirers

ap | Mumber of Equity Shares 5,54 810 47 04, 50

b} | % of Vioting Shere Capital 45,7 % 2.7 %
Fre=0Offer and Posi-0ffer shareholding of the Public Shareholders (ather than the Acguirers and one of the promoiers of the Target
Campany, namely belng Sarbatidevl Agrawal)

r.i0 Pro-Offer Posi-Offer Pre-Offar Post-Cffer
Particulars iPre-Preferantial {Post-Preferential iPost-Praferantial (Post-Preferantisl

Issue af Equity Shares | lasue of Eguity Shares |lssue of Equity Shares | Issue of Equity Shares
Pald-Up Share Capital)| Paid-Up Share Capital) |Paid-Up Share Capital) | Paid-Up Share Capital)

af | Mumnber of Equity Sharas 27 EF, T 4521 27 852N 2r.a62M
LI ':"lr |;.f Expanded ".I'l:tlrg Shara Capital 36.90% N.ET% I 2T

i Tha PJ:I}LHEP& acoaphs fidl ras;l-unsi‘:nlrg. ﬁ:r thie miormaton nuruar&:l i |H5 F‘usl Offer F'ul:ir: Anr‘-:r.mr.&rrﬂ'ﬂ and Tl:-r trrar nl:h;au-unﬁ ap-a{:ﬁen uridar
SEBI [SAET) Regulations,

& The Acguinors will consurmaled [he Shane Purchase Agroemenl transaction in accondance with the provisions af Reguiatons Z2(1]. and 223} af (ke
SEEI [3AST) Regulalions ard wil make an appleation for reclassficalion of Ibemssbes as (ke pramabers of 1he Target Company in accondance will the
praeions of Fegaistion 314 (10) of the Sacunties and Exchangs Board of ndia (Listing Obbgstions and Declasurs Reaurerents) Repuistions, 2015,
rcduding subsequent amendments therato [SEBI (LODR) Regulations®)

10,  Acaopy of this Post-Offer Public Anncuncament will be accassible on tha wenstas of Sscarbes and Exchangs Board of Inda al wes ssigowin, BSE
Limited ol wevw, besaindi.com and the registenad offica of the Targe Company
ISSUED BY MAMAGER TO THE OFFER

RN T TR

Swara] Shares and Securilies Private Limied

Corporate [dentification Numbes: UST101WB2HOPTC 09252

Principal Place of Business: Urit No 204, & Wing, 215 Atriumn, Mear Courtyard Marriod, Sndhee East, Mumba- 400053, Maharashira, kndia
Contact Person: Tanmay Baneroe Parkila Pabel

Contact Numiber: +1-Z2: 69045595

Emall Address: lakecverswans=hanss com

Invesior grievance Emall Address: imestor relalionsidiswarasharas.com

SEBI Registration Numbar: INMOO1ZI80

Validity: Parmanent Far and on bohalf of all Acquirers
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